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AIr India Terminal DuUdlng, Bnmbay 

11M. Shri Madhn LlmaYe: 
Shrl Kishen PaUnayak: 

Will the Minister of Financ~ be 
pleaaed to refer to the reply Ilvl'n t<l 
Unstarred Queslior No. 1115 on the 
23rd November, 1965 and state: 

(a) whether the Finane" Minislry 
1lIlI1 the Reserve Bank h~d satisfied 
themselves that the Indian architeds 
and designers were not competent t~ 
design a sky-scrapper for the Air 
Indian Terminal Building, Bombay, 
before sanctioning the foreign ex-
change to the American firm of con-
sulting architects; and 

(b) if so, whether any Indian archi-
tects have been encourllged to learn 
the techniques of drawing, designing, 
ctc, so that foreign assintancc m::ty 
not have to be sought again? 

The Minister eI. FlDance (8hrl 
Sachlndra Cballdhurl): Having regard 
to the nature of the project inas-
much as the concept of sky-scrapper 
io r"ther new for architectural plann-
ing In India and the fact that kldian 
lIrl1Ul are being associated both at 
planning and execution stageo, Gov-
ernment of India al!l'eCd to the 
IIppOlntment of an American firm .. 
consulting architects tor preparation 
of drawings. Added to that is the fact 
that out of dollars 150,000 a. the fees 
to be paid $60.000 has been adjusted 
again.t sale ot transportatioD by Air 
Cndia. 

(b) Yel, Sir. Indian archltec:te are 
being associated In the execution of 
tbe project. 

S.hem.. Involving Capital Ontlay "r 
&s, 25 laklh. 

105. 8brl P. R. Cbakravertl: 
Shl1 K. N, Ttwary: 

Will the Minister of FinanCe be 
pleased to ~tate: 

(a) whether all schemcs inv~lving 
a capital outlay of Rs. 25 lakhs and 
above are bein, rc-cxaminej Bnd 
approved by hie Ministry; and 

(b) if so, the economy achieved in 
the different Ministrit?s as a re .... lt of 
this economy drive? 

The MInIster of 1"Inance (8hrl 
Sachlndra Chandhurl): (a) and (b). 
In the context of the Emergency it 
w"' laid down in September, 1965 that 
with a view to conserving resources. 
alI construct.ion projects, the bulldinl 
content o"f which exceeded Ro. 25 lakhs 
should be re-examined by the Minis-
tries and approval of the Ministry ot 
Finance obtained before entering into 
fresh commitments or commencing 
snoh works. The Financial Advisers 
were also ir.structed to review all 
construction projects Included ltI the 
current y, ... r', Budget Estimates to 
examine the feasibility of rephasing 
or deferring some of the scbemes. 

A. a result of the aforesaid re-
appraisal, about &s. 21 erores has been 
saved immediately by curtailing, re-
phnsin, or deferring some of schemes 
inoluding those in pu!JJic .ector under_ 
t"kings. Information relatinJ to two 
Ministries is awaited and wil! be laid 
on the Table of the House as early 
as po.ssible. 

Jawabar Sa,ar Dam 

lOll, SIu1 P. •. Obakraverti: 
8hrl K. N. Tlwary: 

Will the Miniller of Irrlptl_ UId 
Power b" pleased to st.te: 

(al whether the entire equipment 
for the power plant of th" Jawallar 
Sagar Dam is comin~ from l.:anada 
under the Colombo Plan; 

(b) whether the Power n~use will 
bo connected with the Ch"-mbal {<rid; 
and 

(c) the total installed c'lpacltv .. n'l 
the total irrigatiOn potential after th" 
completion of th" three powcr slalier.. 
under the Chambal Valle,v llevel"p-
ment Scheme! 

The Minister of Irrigation uII 
Power (Sbrl Fakb.1l4cl1n &luDell: 
(a) Yea, but under the CanadilU\ 
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Credit ond Clot under the Colombo 
Plan. 

(b) Yes. 

(c) Total installed capacity will be 
388 MW while the total irrigation 
potential is 14 loakh acres. 

L.I.C. Funds fOr BousiD, 

807. 8hri 8ubodh Ransda: 
Shrl S. C. Samanta: 
Shrl Bhacwat Jba Azad: 
Shrl P. C. Borooah: 
Shrl M. L. Dwlvedl: 

Will the Minister of WO"ks, lIollslog 
alld Urban Development ue ph,",eprt 
to state: 

(a) whether the rele;'se of funds 
for Housing sch"mes fronl Lhe L.l.l:. 
has been postponed from the current 
financial year; 

(ob) whether this applies to buth 
the p\1blic and privat~ housing 
schemes; and 

(e) the saving likely due to Lhi> 
stoppage? 

'l'he Millister of W wlal, IIA»IIaIq and 
l'rbaa Development (Sbrl Mehr Chand 
JDaaua): (a) No. Ro. 15 crores have 
been allocated by :he Life Insurance 
Corporation during the current finan-
cial year tor financing houslnl 
lohemes. 

(b) and (c). Do not arise. 

AppeUate Tribunal to Deal Customs 
IUI4 E"c1 .. Appe.,iI 

888. Shn p. C. Boro'llh: 
Shrl M. L. Dwlvedl: 
Slirl Bh"pat Jha A""d: 
Shrl Subo"" R"'-: 
Shrl S. C. Ssmallla: 
Shri Vishram Prasad: 
Shri Y.""pal Slap: 
Sbrl Bacri: 
Dr. Ram Mallwr Lobla: 

Will the Minister of .'Inanre be 
pleased to state: 

(a) whether the FeJc .. tl"~ (If 
Indian Chamben of Commerce and 

Industry has urlled his Ministry 10 
set up an Appellate Tribunal to hear 
final Customs and Excise appeals; and 

(b) if so, Government's "eaction 
thereto? 

The Mlaiater of FIa .... ce (Shn 
Sachtndra Chaudhurl): (a) Yel, Sir. 

(b) Similar suggestions Jrave been 
considered by the Governmeot ea1'liu. 
but have not been found feasible. 

AIel frOm Canada 

809. Shrl P. C. Borooah: 
Shrj M. L. Dwlvedl: 
Shrl &halwat Jba Alad: 

811r1 Subcldll RaNda: Slut S. C. S __ : 

Will the Minilter of .'In_ be 
pleased to state: 

(a) whethe.· Canada h"" r<';ently 
released a $41 million credit to India 
and 

(b) I~ 80. how it will be utilised? 

The Minister of PbaaDee (Shrt 
Saehladra Chandhurl): Ca) In the Aid 
India Con.sortlum 1I4eeUn, held In 
Washington on 21st April 1965, the 
Government of Canada pledged a total 
assistance to the Government of India 
of Canadian $44.50 million equivalent 
to U.S. $41.16 million (RI. IUD crorul 
for the year 1965-66 tor purchua. 
from Canada. 

(b) The utilisation rIf this amount 
is programmed a. folio ... : 

(i) Grant element (C. $ 12.00 
million-U.S. $11.10 million). 

For commodities luch •• :-

Nickel, 
Asbesta., 
Zinc. 
Aluminium, 
Sulpbur, 
Fertilizers, 
New ...... nt. 




